Dak Register on 01/04/2018

( Column 1 to 6 are maintained by Ofiice of Registrar. Column 7 and 8 are maintained by concerned section

Diar
y No.

1161/
2018

1162/
2018

1163/
2018

1164/
2018

1165/
2018

Date
of No./Name of
Recei Document Received

pt

02/04/
2018 (NI

03/04/
2018 NIL

03/04/
2018 (NI

03/04/
2018 (NI

03/04/
2018 M-

Head)

Source

MS.
ARCHANA
WADHWA,
MEMBER (J)

SH.
M.M.DAMO
DHAR,
MEMBER (T)
AND MS.
SULEKHA
BEEVI,
MEMBER (J)

SPS TO
MEMBER(J),
CESTAT,
BANGALOR
E

SH. B.
RAVICHAN
DRAN,
MEMBER (T)

D-
6(1)WEEKL
Y DISPATCH
OF
ORDERS/201
4

Secti

on

Particulars to
of documents | whic
h

sent

Name

REG.
REQUEST

FOR

PRONOUNC
EMENTIN A
APPEAL NO.
ST/622/2009-

EX

DISPOSAL
STATEMENT

OF SH. M.M.

DAMODHAR DR(A |COMP
,M(T)AND ) UTER
MS.

SULEKHA

BEEVI, M(J)

MONTHLY
DISPOSAL
STATEMENT
IN R/O HON. )
PRESIDENT

DISPOSAL
STATEMENT
FOR THE
MONTH OF )
MARCH,

2018

DR(A |COMP
UTER

DR(A |COMP
UTER

K.S.
RAMESH,
CESTAT, )
CHENNAI

DR(A |COMP
UTER

Act | Li
ion nk
Ta |Fil
ken | e



DISPOSAL

STATEMENT
1166/ 03/04/ |\ CESTAT, |FORTHE  DR(A COMP
2018 2018 NEW DELHI MONTHOF )  UTER
MARCH,
2018
K.S.
WEEKLY
1167/ 03/04/ D-B(WEEKLY RAMESH,  bispATCH  DR(A COMP
2018 2018 DISPATCH OF HOO, STATEMENT))  |UTER
ORDERS/2014 CESTAT, >4
CHENNAI :
ANIL
CHOUDHAR -
1168/ 03/04/ |\ Y,MEMBER o3\ = DR(A
2018 2018 (1), CESTAT, JO0IRG )
ALLAHABA
D
APPLICATIO
N FOR
CONDONATI
ON OF
DELAY FOR
ARCHANA LATE
%éig/ 28’1%4/ NIL WADHWA, SUBMISSIO )DR(A
MEMBER(J) N OF
STATEMENT
OF THE
IMMOVABL
E
PROPERTY
SH. ANIL G.
SHAKKARW
AR, REG
1170/ 03/04/ |\ MEMBER ~ 3o> . DR(A
2018 2018 (TECHNICA TATING )
L), CESTAT,
ALLAHABA
D
INTIMATIO
SH. N FOR
1171/ 03/04/ |\ AMOHAN AVAILING DR(A
2018 2018 KUMAR,  LTC (HOME )

REGISTRAR TOWN) IN
R/O WIFE



1172/ 03/04/
2018 2018

1173/ 03/04/ |/ A-50050/11/2016-

NIL

2018 2018 VIG.VOL IV

1174/ |03/04/
2018 2018

11/2/2017-1FU-II

SR.
ACCOUNTS
OFFICER,
OFFICE OF
TEH CHIEF
CONTROLL
ER OF
ACCOUNTS,
DELHI

LALIT
WADHWA,
DEPUTY
SECRETARY
(PERS)

UMESH KR.
AGARWAL,
UNDER
SECRETARY
TO THE
GOVT. OF
INDIA,
MINISTRY
OF FINANCE

AND SON

AUTHORISA
TION FOR
RUNNING
AND
MAINTENA
NCE
CONTRACT DR(A
OF 250 KVA )
D.G. SET OF
CESTAT AT
WEST

BLOCK
SANCTION
NO. F.NO.2

SCRUTINY
OF AUDIT
REPORTS
BY CHIEF
VIGILANCE
OFFICERS-
REF. FROM
CVC-
MEETING
TO BE
TAKEN BY
AS(R)/CVO
ON 3.04.2018
AT 12.00
NOON. REG.

ALLOCATIO
N OF FUND
UNDER
MAJOR

HEAD 7610-
LOANS TO
GOVT.
SERVANTS DPRA
(COMPUTER
ADVANCE),
UNDER
GRANT NO.
29- DEPT. OF
ECONOMIC
AFFAIRS

Acco
unt
Secti
on



1175/ 03/04/ 09(1)/SKD/MTS/CESTA
2018 2018 |T/ALD/2015

1176/
2018

1177/
2018

1178/
2018

1179/
2018

03/04/
2018

03/04/
2018

03/04/ 01/CESTAT/HYD/ESST/
2018 |15/52

03/04/
2018

NIL

NIL

NIL

FORFY

2017-18-
REG.
FORWARDI
NG OF
TRANSFER
REQUEST IN
ROHIT RIO SH.
KUMAR  SUNIL
SHUKLA, KUMAR  DR(A
ASST. DAS, MTS )
REGISTRAR/ FROM
HOO CESTAT,
ALLAHABA
D TO
CESTAT,
NEW DELHI
CHETAN  REQUEST
TO ISSUE
THAKRAL, o epTiFIcAT
STENO GR. DR(A
i, o0pr. EOF y  ©T
! * SURRENDER
CIT (),
oSl OF CGHS
CARD REG.
INTIMATIO
N REG.
PR NEELA NTNO:
REDDY, SR.
HON. DR(A
S e
0 SH. M.V.
RAVINDRA
N
KRIPA RENEWAL
SHANKER, |OF LEASE
ASSISTANT AGREEMEN
REGISTRAR/ T NO. DR(A
HOO, 217/CGMIO&. )
CESTAT, M
HYDERABA C.I11.D6.2014
D 15
stomeyr [ EXTENSION
OFTOUR  DR(A
MUKHERJE pro0ntr )
E, SRP.S.

CESTAT,



1180/
2018

1181/
2018

1182/
2018

1183/
2018

1184/
2018

03/04/ |20(3)/PERS.FILE/SK-

2018 |LDC/CHE/2016

03/04/
2018 M-

03/04/
2018 NIL

03/04/
2018 -

03/04/ D-24(1)/INIC
2018 |CORRS/CHE/2012

K.S.
RAMESH,
HOO,
CESTAT,
CHENNAI

ANKIT KR.
RATHAUR,
LDC,
CESTAT,
HYDERABA
D

MAHESH
KUMAR, SR.
PS TO

MEMBER (T)

SANTOSH
KUMAR
TIWARI,
ASST.
REGISTRAR,
CESTAT,
BANGALOR
E

K.S.
RAMESH,
HOO,

KOLKATA
REG.

INTIMATIO

N AND
NECESSARY

NOC FOR
APPLYING |DR(A
PASSPORT )

BY SH.

SUNIL

KUMAR,

LDC REG.

REQUEST

FOR

HOLDING
TECHNICAL
RESIGNATI DR(A
ON & )
RELIEVING

BY LAST

WEEK OF
APRIL-2018

PURCHASE
OF AIR
TICKETS
FOR TOUR
FROM
AHMEDABA DR(A
DTO )
BANGALOR

E W.E.F.

15/0418 TO

21/4/18 REG.

CT

FORWARDI
NG OF

OPTION FOR
GRANTING DRA
OFMACP
SCHEME

REG.

REGISTRATI
ON ON GEM )DR(A
PORTAL



1185/
2018

1186/
2018

1187/
2018

1188/
2018

1189/
2018

1190/
2018

1191/

03/04/ 20(2)/PERS. FILE/GD-
2018 |LDC/CHE/2017

03/04/ [24(1)/TFR

2018 |FILE/CESTAT/ALD 2015

03/04/
2018 ST/268/2011/1514

03/04/
2018 (NI

03/04/
2018 4032/2018/SEC

03/04/ |13-17/CESTATI/CPIO-
2018 |ND/VPP/2018

03/04/ NIL

CESTAT, REG.

CHENNAI
INTIMATIO
N AND
K.S. NECESSARY
RAMESH,  NOC FOR
HOO, APPLYING | PR(A

CESTAT, PASSPORT )
CHENNAI BY SH.

GAGANDEE
P, LDC REG.
ROHIT
KUMAR  TRANSFER
SHUKLA, OFOLD  DR(A
ASST. RECORDS )
REGISTRAR/ REG.
HOO
REQUEST
FOR
STATUS OF
os ST MISC,
DHILLON, ~ AFCHICATIO
ASST. 51671/2016 | PORC)
COMMISSIO
NER (aR)  INAPPEAL
NO. 797/2011
M/S TOPS
SECURITY
LTD.REG.
ASSISTANT

REGISTRAR, CIVIL

SUPREME |APPEAL NO. DR(J)
COURT OF 2912 OF 2018
INDIA

ASSISTANT

REGISTRAR, CIVIL

SUPREME |APPEAL NO. DR(J)
COURT OF 2925 OF 2018
INDIA

INFO.

CPIO,

CESTAT,  SQUGHT — ba

e AL 1 UNDERRTI
ACT, 2005

SH.MADHU REQUEST PA



2018

1192/
2018

1193/
2018

1194/
2018

1195/
2018

2018

04/04/
2018

04/04/ 35821/2017/SC/ELM/XIII

2018

04/04/ 01/CESTAT/BANG/JUD

2018

04/04/
2018

NIL

-B

L

A-

20(2)/PERS.FILE/RKP-
SR-111/2015

MOHAN
DAMODHA
R, MEMBER

(M

SANTOSH
KUMAR
TIWARI,
ASST.
REGISTRAR,
CESTAT,
BANGALOR
E

ASSISTANT
REGISTRAR,
SUPREME
COURT OF
INDIA

SANTOSH
KUMAR
TIWARI,
ASST.
REGISTRAR,
CESTAT,
BANGALOR
E

K.S.
RAMESH,
HOO,
CESTAT,
CHENNAI

FOR ISSUE
OF TOUR
ORDER FOR
ATTENDING
CBI COURT
CASE IN
SPECIAL CC
NO. 08/2010
(RC/PUNE/20
10/A/0010)
BEFORE
THE
SPECIAL
JUDGE,
JALNA,
MAHARASH
TRA.

FORWARDI
NG OF COPY

OF LETTER

0.A. NO.

350/00024 OF PR(A
2018 INRIO )
HON. HIGH
COURT-
KOLKATA

CIVIL
APPEAL NO. DR(J)
823 OF 2018

PENDENCY
POSITION
FOR SINGLE )DR(A
MEMBER

CASES REG.

REQUEST

FOR

TRANSFER DR(A
OF SH. )
ASHOK KR,

LDC



1196/ 04/04/ CESTAT/MUM/A.K.Y /2

2018 2018 018

1197/ 04/04/ CESTAT/MUM/INTERN

2018 2018 |AL AUDIT/220

1198/ 04/04/ CESTAT/MUM/TRANSF

2018 2018 [ER/18

1199/ |06/04/ 17(1)/MS/CESTAT/ALD/

2018 2018 2015-16

1200/ 106/04/
2018 2018 NI

1201/ |06/04/ NIL

T.
VISWAPRA
KASH,
DEPUTY
REGISTRAR,
CESTAT,
MUMBAI

T.
VISWAPRA
KASH,
DEPUTY
REGISTRAR,
CESTAT,
MUMBAI

T.
VISWAPRA
KASH,
DEPUTY
REGISTRAR,
CESTAT,
MUMBAI

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTRAR/
HOO

P.K. NEELA
REDDY, SR.
PS, CESTAT,
HYDERABA
D

RAMESH

FORWARDI
NG
APPLICATIO
N FOR
TRANSFER
ON
HUMANITA
RIAN DR(A
GROUND OF )
SH.
ASHUTOSH
KANT
YADAYV,
COURT
MASTER

SCRUTINY

OF AUDIT
REPORT BY Acco
CHIEF unt
VIGILANCE |Secti
OFFICER- on
REF. FROM

CVC REG.

FORWARDI
NG OF
APPEAL
FILE NO.
E/3321/2001-
MUM

DR()

BENCH
WISE

DISPOSAL

OF CASES  DR(A COMP
DURING ) UTER
MONTH OF

MARCH,

2018

DISPOSAL
STATEMENT
FOR THE
MONTHOF
MARCH 2018

REG. DR(A

DR(A |COMP
) UTER



2018

1202/
2018

1203/
2018

1204/
2018

1205/
2018

1206/
2018

1207/
2018

1208/
2018

2018

06/04/
2018

06/04/
2018

06/04/
2018

06/04/
2018

06/04/ 43/CESTAT/BANG/DISP

2018

06/04/
2018

06/04/
2018

NIL

NIL

NIL

36(1)/MISC

JUDICIAL/CESTAT/AL

D 2015

-MTS/SG/03

NIL

NIL

CHANDRA
SHUKLA,
ADVOCATE

M.V.
RAVINDRA
N, MEMBER

Q)

M.V.
RAVINDRA
N, MEMBER

Q)

P.K. NEELA
REDDY, SR.
PS, CESTAT,
HYDERABA
D

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTRAR/
HOO

SANTOSH
KUMAR
TIWARI,
ASST.
REGISTRAR,
CESTAT,
BANGALOR
E

SH.V.
PADMANAB
HAN,

MEMBER (T)

DEVENDER
SINGH,
MEMBER
(T), CESTAT,

PAYMENT )
OF PENDING
LEGAL FEE
BILLS

REG.

JOINING

REPORT )DR(A
AFTER 03

DAYS HPL

REG.
JOINING ;DR(A
REPORT

FORWARDI
NG OF

LEAVE
APPLICATIO PR(A
NSOFSH.
M.V.RAVIN

DRAN, REG.

PENDING OF
SINGLE

MEMBER )DR(A
BENCH

CASES REG.

ENQUIRY

OF THE

CHARGES
LEVELED
AGAINST  DR(A
SH. S )
GOPINATH

VIDE

CESTAT,

NEW DELHI

DISPOSAL
STATEMENT DR(A
FOR )
MARCH,18

DISPOSAL
STATEMENT DR(A
FOR )
MARCH,18



1209/
2018

1210/
2018

1211/
2018

1212/
2018

1213/
2018

1214/
2018

1215/
2018

1216/

06/04/
2018 NIL

06/04/
2018 NIL

06/04/
2018 (NI

06/04/
2018 NIL

06/04/
2018 (NI

06/04/
2018 (NI

06/04/
2018 -

06/04/ NIL

CHANDIGA
RH

ASHOK
JINDAL.
MEMBER(J)

ANIL G.
SHAKKARW
AR,
MEMBER
(T), CESTAT,
ALLAHABA
D

BALVIR
CHAND,
COURT
MASTER

T.K.SARKA
R, DY.
REGISTRAR

T.K.
SARKAR,
DY.
REGISTRAR,
CESTAT,
KOLKATA

ASSISTANT
REGISTRAR,
SUPREME
COURT OF
INDIA

ASSISTANT
REGISTRAR,
SUPREME
COURT OF
INDIA

DEVENDER

DISPOSAL
STATEMENT DR(A
FOR )
MARCH,18

REG.
JOINING )DR(A
REPORT

DISPOSAL
OF APPEALS

OF HON. SH. DR(A
ASHOK )
JINDAL,

MEMBER (J)

DISPOSAL
STATEMENT
FOR
MARCH,18 PR(A
OFSH.CJ.
MATHEW,
MEMBER (T)

DISPOSAL

STATEMENT DR(A |COMP
OF HON. ) UTER
PRESIDENT

CIVIL
APPEAL NO. DR(J)
1321 OF 2018

CIVIL
APPEAL NO. DR(J)
1669 OF 2018

REG. PA



2018

1217/
2018

1218/
2018

1219/
2018

1220/
2018

1221/
2018

2018

06/04/
2018 NIL

06/04/
2018 NIL

09/04/
2018 (NI

09/04/
2018 CESTAT/MUM/SJ/02

09/04/ RAE & R SUIT NO.
2018 |2030/2086 OF 2008

SINGH,
MEMBER
(TECHNICA
L), CESTAT,
CHANDIGA
RH

MS.
SULEKHA
BEEVIC.S.,
MEMBER (J)

MADHU
MOHAN
DAMODHA
R, MEMBER

(M

RAJVEER
SINGH,
ADVOCATE,
J.K.MITTAL
&
COMPANY

T.
VISWAPRA
KASH,
DEPUTY
REGISTRAR,
CESTAT,
MUMBAI

T.
VISWAPRA
KASH,
DEPUTY
REGISTRAR,
CESTAT,

PERMISSION
FOR
PRONOUNC
EMENT IN
APPEAL NO.
ST/706/2009-
EX

INFO. REG.
RESERVED
ORDERS
FOR THE
MONTH OF
MARCH,
2018

INFO. REG.
RESERVED
ORDERS
FOR THE
MONTH OF
MARCH,
2018

REG. FRESH
APPEAL OF
M/S
NATIONAL
BUILDING
CONSTRUCT
ION
CORPORATI
ON LTD.
(NBCC)

INTIMATIO
N ABOUT
PARTICIPAT
ION IN DR(A
MUSICAL
ACTIVITIES

REG.

FORWARDI
NG COPIES
OFREPLY DR(A
BY )
COMMR,,
CESTAT,

PA

PA

DR()



1222/ 09/04/ 3/5/MISC/ADMN/CHD/2

2018 2018 017

1223/ 09/04/ 3/5/MISC/ADMN/CHD/2

2018 2018 017

1224/ 09/04/
2018 2018

NIL

MUMBAI

MUKESH
GUPTA,
ASSTT.
REGISTRAR,
CESTAT,
CHANDIGA
RH

MUKESH
GUPTA,
ASSTT.
REGISTRAR,
CESTAT,
CHANDIGA
RH

DR. SATISH

MUMBAI &
CPWD,
MUMBAI IN
R/O M/S
JUBILIANT
ENTERPRISE
S REG.

UTILIZATIO
N
CERTIFICAT
E FOR THE
WORK OF
ADDITIONA
L,
ALTERATIO
N AND
RENOVATIO
N WORK IN
1-3 FLOOR,
CESTAT,
CHANDIGA
RH FOR
SETTING OF
ADDITIONA
L BENCH

UTILIZATIO
N
CERTIFICAT
E FOR THE
WORK OF
ADDITIONA
L,
ALTERATIO
N AND
RENOVATIO
N WORK IN
1-3 FLOOR,
CESTAT,
CHANDIGA
RH FOR
SETTING OF
ADDITIONA
L BENCH

REG. NON

DR(A

DR(A

DR(A

CHANDRA, |COMPLIANC )



1225/
2018

1226/
2018

1227/
2018

1228/
2018

1229/
2018

1230/
2018

1231/
2018

1232/
2018

09/04/
2018 NIL

09/04/
2018 M-

09/04/
2018 (NI

09/04/ | CESTAT/MUM/STAT(R)
2018 /2018/227

09/04/
2018 (NI

09/04/
2018 M-

09/04/ CESTAT/RAJU-
2018 |M(T)/2016

09/04/ MS/SM/2018/CESTAT/22
2018 6

IT. E OF
DIRECTOR OFFICIAL
O.L) LANGUAGE

ACT, 1963
ASHOK
JINDAL,  REQUEST —/hpin

FOR ONE
MEMBER o0 OE )
(JUDICIAL)

DISPOSAL
SH.P.K.  |STATEMENT
CHOUDHAR FORTHE  |DR(A COMP
Y, MEMBER MONTHOF )  |UTER
3 MARCH,

2018
SH. M.V.
RAVINDRA 2NCBAY DR(A
N, MEMBER 1640018 )
()

DISPOSAL

STATEMENT

OF HON. SH.
V.K. SINHA, RAJU,
SPS TO MEMBER (T) )DR(A Ny
MEMBER (T) FOR THE

MONTH OF

MARCH,

2018 REG.
SPSTOSH. |DISPOSAL
C.. STATEMENT DR(A COMP
MATHEW, OFMARCH, )  UTER
MEMBER (T) 18
SPSTOSH. |DISPOSAL
C.. STATEMENT DR(A COMP
MATHEW, OFMARCH, )  UTER
MEMBER (T) 18
sH.RAJU, PERMISSION| oo
VEMBER (1) TOVISIT )

BHUTAN
SR DISPOSAL
MOKAL, SPS STATEMENT
TO FOR MARCH )D R(A oy
MEMBER(J), 2018 IN R/O
CESTAT,  'SH. RAMESH



1233/
2018

1234/
2018

1235/
2018

1236/
2018

1237/
2018

1238/
2018

1239/

09/04/ E/30011/2/2018-HINDI-
2018 DOR

09/04/ E.11011/2/2017-
2018 AD(HINDI-4)

09/04/ E.11011/2/2017-
2018 | AD(HINDI-4)

09/04/ |12012/1/2014-
2018 | AD(HINDI-4)

09/04/ A.12026/8/2017-
2018 |AD.IC(CESTAT)

09/04/ CESTAT/MUM/SRK/199
2018 6

09/04/ | A-50050/60/2018-

MUMBAI

JAGMOHAN
SINGH
NEGI, JOINT
DIRECTOR(
OFFICIAL
LANGUAGE

)

UDAY
SINGH
KUMAWAT,
JOINT
SECRETARY

UDAY
SINGH
KUMAWAT,
JOINT
SECRETARY

DR. SATISH
CHANDRA,
JT.
DIRECTOR
(O.L)

S.
BHOWMICK
, UNDER
SECRETARY
TO THE
GOVT. OF
INDIA

T.
VISWAPRA
KASH,
DEPUTY
REGISTRAR,
CESTAT,
MUMBAI

S.

NAIR,
MEMBER (J)

REG.

PROFORMA

FOR

SENDING  DR(A
DETAILS )
WORK

DONE IN

HINDI

DETAILS OF
MEETING

HELDIN  DR(A
NORTH )
BLOCK,

NEW DELH]

DETAILS OF
MEETING

HELD IN DR(A
NORTH )
BLOCK,

NEW DELHI

DETAILS OF
HINDI DR(A

TRAINING )

REG.
RECRUITEN

T OF DR(A
MEMBERS )

(T) IN

CESTAT

FORWARDI
NG

PROFORMA

OF SURPLUS
CELLDULY PRA
FILLEDB )

SH. SARGAR

R. KASKAR,

SCD REG.

FORWARDI DR(A



2018

1240/
2018

1241/
2018

1242/
2018

1243/
2018

1244/
2018

1245/

2018 |AD.IC(CESTAT) BHOWMICK
, UNDER
SECRETARY
TO THE
GOVT. OF
INDIA

S.
BHOWMICK
, UNDER
SECRETARY
TO THE
GOVT. OF
INDIA

09/04/ | A-50050/60/2018-
2018 |AD.IC(CESTAT)

G.K.
09/04/ NIL SRIVASTAV,
2018 DIRECTOR(

ADMN)

SATYAM
28/1%4/ NIL PLASTFAB
PVT. LTD.

DEPUTY
09/04/ 7(STAT)CESTAT/CAL/0 REGISTRAR,
2018 6 CESTAT,

KOLKATA

KRIPA
SHANKER,
ASSISTANT
REGISTRAR,
CESTAT,
HYDERABA
D

09/04/ NIL ASST.

09/04/ 21/CESTAT/HYD/M-
2018 |STAT/15

NG D.O )
LETTER
DATED
26/2/2018
FROM SH.

P.K. SINHA,
CABINET
SECRETARY
REG.

FORWARDI

NG D.O

LETTER

DATED

26/2/2018  DR(A
FROMSH. )

P.K. SINHA,
CABINET
SECRETARY

REG.

VIGILANCE
MANUAL )D R(A
2017

Tech
REMOVAL |nical
OF DEFECT |Offic

er

INSTITUTIO
N,
DISPOSAL
AND nical
PENDENCY Offic
ETC FOR or
THE MONTH

OF MARCH,

2018

Tech

MONTHLY
STATEMENT Tech
FOR THE nical
MONTH OF |Offic
MARCH, er
2018

MONTHLY Tech



2018

1246/
2018

1247/
2018

1248/
2018

1249/
2018

1250/
2018

2018

09/04/

2018 JU/SC. CELL/(4/C/17)

09/04/
oot 8212/2018/SEC.ELM

09/04/ | A-45(3)/MISC/HQ-
2018 JUDICIAL/CHE/2016

00/04/
2018 (NI

00/04/
2018 (NI

REGISTRAR,
CESTAT,
CHANDIGA
RH

DY.
REGISTRAR
),
RAJASTHAN
HIGH
COURT

ASSISTANT
REGISTRAR,
SUPREME
COURT OF
INDIA

K.S.RAMES
H, HOO,
CESTAT,
CHENNAI

MUKESH
GUPTA,
ASSTT.
REGISTRAR,
CESTAT,
CHANDIGA
RH

MUKESH
GUPTA,
ASSTT.
REGISTRAR,
CESTAT,
CHANDIGA
RH

REPORT OF |nical
MARCH 2018 Offic
REG. er

REG.
PRESERVAT
ION/NOT
WEEDING
OUT OF THE
RECORD

DR(J)

CIVIL
APPEAL NO. DR(J)
3052/2018

LIST OF
DECIDED
CASES
REPRESENT

ED BY M/S

V. LAKSHMI PA
KUMARAN

AND
SRIDHARAN
LAW FIRM

CONSTITUTI
ON OF
LARGER
BENCH IN
E/60915/2017
-SM

PA

CONSTITUTI
ON OF
LARGER
BENCH IN
E/330/2010 &
E/719/2011-
DB M/S
JYOTI
CHEMICALS
&
FERTILIZER
S REG.

PA



1251/
2018

1252/
2018

1253/
2018

1254/
2018

1255/
2018

1256/
2018

09/04/
2018

09/04/ 3/16/CESTAT/RAMESH-

2018

09/04/
2018

09/04/
2018

09/04/ |45(4)05/CESTAT/CHE/08

2018

09/04/
2018

NIL

LDC/ADMN/CHD-17

C-50050/4/2018-VIG

4/2/CESTAT/JOSEPH-
SPS/CHD-2018

VOL II

10/CESTAT/HYD/OS/17

ASST.
REGISTRAR,
CESTAT,
CHANDIGA
RH

MUKESH
GUPTA,
ASSTT.
REGISTRAR,
CESTAT,
CHANDIGA
RH

LALIT
WADHWA,
DEPUTY
SECRETARY
(PERS)

MUKESH
GUPTA,
ASSTT.
REGISTRAR,
CESTAT,
CHANDIGA
RH

K.S.
RAMESH,
HOO,
CESTAT,
CHENNAI

KRIPA
SHANKER,
ASSISTANT
REGISTRAR,
CESTAT,

REG.
NOMINATIO

N OF THIRD PA
MEMBER IN
E/02/2009-DB

FORWARDI

NG OF

COMPUTER
ADVANCE |DR(A
APPLICATIO ))

N OF SH.

RAMESH

KR., LDC

ANNUAL
SECTORAL
REVIEW
MEETING
WITH THE
CVOS OF
THE DR(A
ORGANIZAT )
IONS OF
FINANCIAL
SECTOR BY
CVCON

27/4/2018

FORWARDI

NG OF DR(A
JOINING )
REPORT

OUTSOURCI

NG OF

POSTSIN  DR(A
CESTAT )
CHENNAI

REG.

OUTSOURCI
NG OF

POSTS IN )D R(A
CESTAT,
HYDERABA



1257/
2018

09/04/ 1(101)/CESTAT/CHD/N
2018 |OTICE-2015

1258/
2018

09/04/
2018 NIL

1259/
2018

09/04/
2018 33/CESTAT/BANG/OSP

1260/
2018

09/04/

2018 33/CESTAT/BANG/OSP

1261/ 09/04/ A.50050.29.2018-
2018 2018 |AD.IC(CESTAT)

HYDERABA
D

MUKESH
GUPTA,
ASSTT.
REGISTRAR,
CESTAT,
CHANDIGA
RH

RITESH
SHAH,
ASST.
MANAGER-
FIN

SANTOSH
KUMAR
TIWARI,
ASST.
REGISTRAR,
CESTAT,
BANGALOR
E

SANTOSH
KUMAR
TIWARI,
ASST.
REGISTRAR,
CESTAT,
BANGALOR
E

S.
BHOWMICK
, UNDER
SECRETARY
TO THE
GOVT. OF
INDIA

D

REG.

ADJOURNM

ENT OF DR(A
MATTERS )

ON

09/04/2018

SETTLEMEN
T OF OUR DR(A

) CT
INVOICES

MONTHLY
STATEMENT

OF

PAYMENT DR(A
TO )
OUTSOURC

ED STAFF

REG.

MONTHLY
STATEMENT

OF

PAYMENT DR(A
TO )
OUTSOURC

ED STAFF

REG.

APPROVAL
FOR

SANCTION

OF FAMILY
PENSION TO

SH.

SANDEEP  DR(A
JAIN,S/IO )
SH.P.C.

JAIN, EX-

VICE
PRESIDENT,
CESTAT,

REG.

CT

CT



1262/
2018

1263/
2018

1264/
2018

1265/
2018

1266/
2018

09/04/ E.11024/1/2016-
2018 AD(HINDI-4)

09/04/ RAE & R SUIT NO.

2018 |2030/2086 OF 2008

10/04/
2018 NIL

10/04/
2018 NIL

10/04/
2018 NIL

DR. SATISH
CHANDRA,
JT.
DIRECTOR
(O.L.)

T.
VISWAPRA
KASH,
DEPUTY
REGISTRAR,
CESTAT,
MUMBAI

JUSTICE DR.
SATISH
CHANDRA,
PRESIDENT

JUSTICE DR.
SATISH
CHANDRA,
PRESIDENT

T.
VISWAPRA
KASH,
DEPUTY
REGISTRAR,
CESTAT,
MUMBAI

REG. USE OF
OFFICIAL
LANGUAGE DR(A
IN )
REVENUE

DEPT.

FORWARDI
NG OF
COPIES OF
REPLY BY
COMMR,
CESTAT,
MUMBAI & DR(A
CPWD, )
MUMBAI IN

R/O M/S
JUBILIANT
ENTERPRISE

S REG.

TO AVAIL

LTC FOR

WIFE MRS.

MALA DR(A
CHANDRA )

TO VISIT
AHMEDABA

D

TO AVAIL

LTC FOR

WIFE MRS.

MALA DR(A
CHANDRA )

TO VISIT
AHMEDABA

D

INTIMATIO

N AS WELL

AS

REQUEST

FOR DR(A
EXPERIENC )

E

CERTIFICAT

E FOR

CLAIMING



1267/
2018

1268/
2018

1269/
2018

1270/
2018

1271/
2018

10/04/
2018 (NI

10/04/
2018 (NI

10/04/
2018 NIL

10/04/
2018 (NI

10/04/
2018 -

T.
VISWAPRA
KASH,
DEPUTY
REGISTRAR,
CESTAT,
MUMBAI

A. MOHAN
KUMAR,
REGISTRAR

A. MOHAN
KUMAR,
REGISTRAR

A. MOHAN
KUMAR,
REGISTRAR

ARCHANA,
NEW DELHI

AGE
CONCESSIO
N FOR THE
POST OF
JOINT
SECRETARY
AND LEGAL
ADVISER

INTIMATIO
N AS WELL
AS
REQUEST
FOR
EXPERIENC
E
CERTIFICAT
E FOR
CLAIMING
AGE
CONCESSIO
N FOR THE
POST OF
JOINT
SECRETARY
AND LEGAL
ADVISER

APPLICATIO
N FOR
COMMUTED
LEAVE FOR
05 DAYS

JOINING
REPORT

JOINING
REPORT

SUBMISSIO
N OF
MEDICAL
CERTIFICAT
E (RECT.
FOR THE
POST OF

DR(A
)

DR(A
)

DR(A
)

DR(A
)

DR(A
)



1272/
2018

1273/
2018

1274/
2018

1275/
2018

1276/
2018

1277/
2018

10/04/
2018 (NI

10/04/
2018 (NI

10/04/
2018 (NI

10/04/
2018 NIL

10/04/
2018 -

10/04/
2018 -

STENO C)

SUBMISSIO
N OF
MEDICAL
TEJO SHRI, CERTIFICAT DR(A
NEW DELHI E (RECT. )
FOR THE
POST OF
STENO C)
WEEKLY
ASSISTANT 8:.\,5[';??“
REGISTRAR, DR(A COMP
CESTAT,  REPORTOF V" rep
oA JUDICIAL
ORDERS
REG.
SUBMISSIO
ROHIT N OF PROOF
KUMAR  OF SALARY
SHUKLA,  PAYMENT ~DR(A
ASST. TO )
REGISTRAR/ OUTSOURC
HOO ED STAFF
REG.
FORWARDI
NG OF
P.K.NEELA LEAVE
REDDY, SR. APPLICATIO o\
PS. CESTAT, NS OF SH.
HYDERABA M.V. )
D RAVINDRA
N, MEMBER
@)
WEEKLY
ASSISTANT gl'fgégCH
REGISTRAR, DR(A COMP
CESTAT,  REPORTOF "™ reg
e A JUDICIAL
ORDERS
REG.
J.K. GOLAY, |FLIGHT
SPS TO DETAILS OF DR(A |
HON. HON. )
PRESIDENT PRESIDENT



1278/
2018

1279/
2018

1280/
2018

1281/
2018

1282/
2018

1283/
2018

1284/

10/04/ | CESTAT/MUM/RN/2018/

2018 241

10/04/
2018 NIL

10/04/
2018 NIL

10/04/
2018 NIL

10/04/
2018 NIL

10/04/
2018 (NI

11/04/ NIL

RAMESH
NAIR,

MEMBER (J)

RICHA
NIGAM,
TAX INDIA
ONLINE

ASSISTANT
REGISTRAR,

SUPREME
COURT OF
INDIA

RAKESH
KUMAR,
MTS

YAKSHI J.
CHAUHAN,
ASST.

REGISTRAR

RAJVEER
SINGH,

ADVOCATE,
J.K.MITTAL

&
COMPANY

SUNDER

ON TOUR
TO CESTAT,
KOLKATA

STATEMENT
OF DETAILS

OF

INVESTMEN DR(A
TS FOR )
AMOUNT OF
MORE THAN

RS. 1 LAKH

RENEWAL

OF ANNUAL

SUBSCRIPTI

ON OF

INDIRECT LIBRA
TAX DR() RY
PACKAGE

FOR ALL

BENCHES

OF CESTAT

CIVIL
APPEAL NO.
812 OF 2013
AND MISC

DR(J)

APPLICATIO

N FOR ONE DR(A
DAY CLON )
06/4/2018

APPLICATIO
NFOREL DR(A
FOR 05 )
DAYS

REQUEST

FOR

LISTING OF
APPEAL

COR DR(A
HEARING
BEFORE

CESTAT,

DELHI

ELFOR 17- DR(A



2018

1285/
2018

1286/
2018

1287/
2018

1288/
2018

1289/
2018

1290/
2018

1291/
2018

1292/
2018

1293/
2018

2018

11/04/
2018 NIL

11/04/
2018 NIL

11/04/
2018 (NI

11/04/
2018 (NI

11/04/
2018 (NI

11/04/
2018 NIL

11/04/
2018 N'-

11/04/
2018 NIL

11/04/
2018

C-50050/4/2018-VIG.

SINGH, MTS

SUNDER

SINGH, MTS

SUNDER

SINGH, MTS

SUNDER

SINGH, MTS

RANJU
MADHRA,
SR.P.S,
CESTAT,

NEW DELHI
CHANDERK

ANTA, SPS

RISHI PAL,
DEP.

COMMR. OF

POLICE,
SPECIAL
BRANCH,
DELHI

RISHI PAL,
DEP.

COMMR. OF

POLICE,
SPECIAL
BRANCH,
DELHI

DY.

COMMISSIO

NER OF
POLICE,
SPECIAL
BRANCH,
DELHI

LALIT
WADHWA,
DEPUTY

SECRETARY

(PERS)

18/04/2018

EL FOR 17-
18/04/2018

EL FOR 12-
13/04/2018

EL FOR 12-
13/04/2018

JOINING
REPORT

JOINING
REPORT

CHARARCT

ER

VERIFICATI

ON

DR(A
DR(A

DR(A

DR(A

DR(A

DR(A

CERTIFICAT )

E OF TEJO
SHRI

CHARARCT

ER

VERIFICATI

ON

DR(A

CERTIFICAT )

E OF TEJO
SHRI

CHARACTE

R

VERIFICATI

ON

CERTIFICAT

E OF

ASHUTOSH

KANT
YADAV

ANNUAL
SECTORAL
REVIEW
MEETING
WITH THE
CVOS OF

DR(A
)

DR(A
)



THE
ORGANIZAT
IONS OF
FINANCIAL
SECTOR BY
CVCON
27/4/2018
REG.

ANNUAL
SECTORAL
REVIEW
MEETING
WITH THE

CVOS OF
WADHWA.

1294/ 1111047~ cooe0iap018-viG.  DEPUTY T HE DR(A

2018 2018 ORGANIZAT )
SECRETARY
PERS) IONS OF

FINANCIAL

SECTOR BY

CVC ON

271412018

REG.

CONFIRMAT
ION OF
IDENTITY
REGIONAL |CERTIFICAT
1295/ 11/04/ NIL PASSPORT EISSUED IN DR(A
2018 2018 OFFICE, R/O )
CHENNAI RAJALAKSH
MI
BALASUBR

AMANIAN

APPLICATIO
N FORM
INDERJEET |FOR THE
CHAUDHAR POST OF
%ig/ 23/1%4/ NIL Y GEETA STENOGRAP )DR(A
COLONY, HERIN
DELHI CESTAT ON
CONTRACT

BASIS

oL ANNUAL
1297/ 12/04/ SUBSCRIPT LIBRA
2018 2018 NI PRIVATE 5\ oF DRO) Ry

LIMITED INDIRECT

LALIT

CT



TAX
PACKAGE
FOR ALL
BENCHES
OF CESTAT
FOR THE
PERIOD FEB
18 TO FEB 19

ANNUAL
SUBSCRIPTI
ON OF
INDIRECT
1298/ 112/04/ TIoL -IgzéKAGE LIBRA
2018 2018 NIL i'ﬁ\'/l\l/TAETg FORALL  PRO py
BENCHES
OF CESTAT
FOR THE
PERIOD FEB
18 TO FEB 19

TRANSFER
OF APPEAL
NO.
E/50147/2015
(DB)
CLUBBED
WITH

CTS LAW APPEAL

1299/ 112/04/ FIRM, FOR |FILED ON

NIL ALUBOND 04/12/2017 DR(J)
2018 12015 ENTERPRIS |AND
ES APPEAL
FILED ON
15/12/2017,
SINCE THE
MEMBER (T)
AT
CHANDIGA
RH BENCH
ASSISTANT
REGISTRAR, CIVIL
;ggg/ %/1084/ 1271/2018/SC/SEC. 11 SUPREME  APPEAL NO. DR(J)
COURT OF 2804 OF 2018
INDIA

1301/ |13/04/ NIL UMA WEEKLY DR(A |COMP



2018

1302/
2018

1303/
2018

1304/
2018

1305/
2018

1306/
2018

1307/
2018

2018

13/04/
2018 (NI

13/04/
2018 NIL

13/04/
2018 (NI

13/04/
2018 (NI

13/04/
2018 NIL

13/04/
2018 NIL

SHANKAR DISPATCH ) UTER
VERMA, ORDER

ASSISTANT REPORT OF

REGISTRAR, JUDICIAL

CESTAT, ORDERS

AHMEDABA REG.

D
RAJENDER ONEDAY
N aan | (CLFOR DR(A
FRASAD 06/0412018 )
0. REG.
JOINING
REPORT
RAJENDER | oNGwIT DR(A
PRASAD,
s HEL )
0. APPLICATIO
N
JOINING
REPORT
RAJENDER | oNGWIT DR(A
PRASAD,
s HEL )
0. APPLICATIO
N
PROVISION
SH. S.K. OF VEHICLE
MOHANTY, FOR )DR(A cT
MEMBER()) OFFICIAL
USE
WILLINGNE
SS FOR
TRANSFER
PARVEEN -ROM
SIHAG. LDC, CESTAT,
. LDC, | AHMEDABA DR(A
CESTAT,
AHMEDABA P TO OTHER )
A BENCHES
OF CESTAT
(NEW
DELHI/CHA
NDIGARH)
PARVEEN  WILLINGNE
SIHAG. LDC, 'SS FOR DR(A

CESTAT, TRANSFER )
AHMEDABA FROM



1308/
2018

1309/
2018

1310/
2018

1311/
2018

1312/
2018

13/04/
2018 NIL

13/04/
2018 (NI

13/04/
2018 NIL

13/04/
2018 (NI

13/04/ 3/4/IMR. MUKESH

2018 | ADMN.

GUPTA/AR/CHD-2017-

SH. V.
PADMANAB
HAN,

MEMBER (T)

ASSISTANT
REGISTRAR,
CESTAT,
MUMBAI

P.K. NEELA
REDDY, SR.
PS, CESTAT,
HYDERABA
D

P.K. NEELA
REDDY, SR.
PS, CESTAT,
HYDERABA
D

MUKESH
GUPTA,
ASSTT.
REGISTRAR,
CESTAT,
CHANDIGA

CESTAT,
AHMEDABA
D TO OTHER
BENCHES
OF CESTAT
(NEW
DELHI/CHA
NDIGARH)

PROVISION

OF VEHICLE

FOR )D R(A
OFFICIAL

USE

WEEKLY
DESPATCH
ORDER
REPORT OF
JUDICIAL
ORDERS
REG.

FORWARDI
NG OF

LEAVE
APPLICATIO

NS OF HON. PR(A
MEMBER (J)

SH. M.V.
RAVINDRA

N, REG.

FORWARDI
NG OF

LEAVE
APPLICATIO

NS OF HON. PR(A
MEMBER (J)

SH. M.V.
RAVINDRA

N, REG.

FORWARDI
NG OF EL
APPLICATIO DR(A
N WITH )
JOINING

REPORT

DR(A COMP
) UTER



1313/
2018

1314/
2018

1315/
2018

1316/
2018

1317/
2018

3/4/MR. MUKESH
232084/ GUPTA/AR/CHD-2017-
ADMN.

13/04/

2018 10235/C.O.(MYII

13/04/
2018 NIL

13/04/ | A-50050/200/2017-
2018 |AD.IC(CESTAT)

13/04/ | A-50050/200/2017-
2018 |AD.IC(CESTAT)

RH

MUKESH
GUPTA,
ASSTT.
REGISTRAR,
CESTAT,
CHANDIGA
RH

ASSISTANT
REGISTRAR
(M) FOR
REGISTRAR
GENERAL

PUSHKAR
SINGH, MTS

S.
BHOWMICK
, UNDER
SECRETARY
TO THE
GOVT. OF
INDIA

S.
BHOWMICK
, UNDER
SECRETARY
TO THE
GOVT. OF
INDIA

FORWARDI

NG OF EL
APPLICATIO DR(A
N WITH )
JOINING

REPORT

ALLOCATIO

N OF SPACE
FOR
VARIOUS
TRIBUNALS
IN THE DR(A
HIGH )
COURT
EXTENSION,
SECTOR-17,
CHANDIGA
RH

APPLICATIO
N FOR

STATION )DR(A
LEAVE
PERMISSION

SUPREME

COURT

DECISION

DTD

14/8.2017 IN

THE CASE  DR(A |COMP
OF ) UTER
PRADYUMA

N BISHT VS.

UOI IN W.P.

NO. 99/2015

REG.

SUPREME
COURT
DECISION
DTD
14/8.2017 IN )
THE CASE

OF

DR(A |COMP
UTER



1318/ |13/04/ A.19011/14/2017-
2018 2018 |AD.IC(CESTAT)

1319/ |13/04/ A.19011/14/2017-
2018 2018 |AD.IC(CESTAT)

1320/ '13/04/
2018 2018 NI

1321/ 13/04/
2018 2018 NI

S.
BHOWMICK
, UNDER
SECRETARY
TO THE
GOVT. OF
INDIA

S.
BHOWMICK
, UNDER
SECRETARY
TO THE
GOVT. OF
INDIA

RANJU
MADHRA,
SR.P.S,
CESTAT,
NEW DELHI

SH. V.P.
PANDEY,
ASSTT.
REGISTRAR

PRADYUMA
N BISHT VS.
UOI IN W.P.
NO. 99/2015
REG.

WITHDRAW
AL OF
REQUEST
FROM
VOLUNTAR

Y
RETIREMEN

T FROM DR(A
SERVICES
IN R/O SH.
DEVENDER
SINGH,
MEMBER

(T), CESTAT-
REG.

WITHDRAW
AL OF

REQUEST

FROM

VOLUNTAR

Y

RETIREMEN

T FROM DR(A
SERVICES

IN R/O SH.
DEVENDER
SINGH,

MEMBER

(T), CESTAT-

REG.

APPLICATIO
N FOR CL )DR(A
ON 16.4.2018

STATEMENT

OF

IMMOVABL DR(A
E )
PROPERTY



1322/
2018

1323/
2018

1324/
2018

1325/
2018

1326/
2018

1327/
2018

1328/
2018

1329/
2018

13/04/
2018 (NI

13/04/
2018 NIL

13/04/
2018 NIL

13/04/
2018 NIL

13/04/
2018 NIL

13/04/
2018 (NI

13/04/
2018 NIL

13/04/
2018 NIL

SH. V.P.
PANDEY,
ASSTT.

REGISTRAR

SH. ASHOK
JINDAL,

MEMBER (J)

ANIL G.

SHAKKARW

AR,
MEMBER

(T), CESTAT,
ALLAHABA

D
ANIL G.

SHAKKARW

AR,
MEMBER

(T), CESTAT,
ALLAHABA

D

SULEKHA
BEEVIC.S,,

MEMBER (J)

SULEKHA
BEEVIC.S,,

MEMBER (J)

SH. M.V.

RAVINDRA
N, MEMBER

Q)

T.
VISWAPRA

RETURN
FOR THE
YEAR 2018

STATEMENT

OF

IMMOVABL

E DR(A
PROPERTY )
RETURN

FOR THE

YEAR 2018

REQUEST
FOR ONE
DAY )D R(A
CASUAL

LEAVE

APPLICATIO
NFOREL DR(A
FROM 14 TO )

18 MAY 2018

APPLICATIO
NFOREL |DR(A
FROM 14 TO )

18 MAY 2018

JOINING DR(A
REPORT )

JOINING DR(A

REPORT )
APPLICATIO

N FOR CL

ON 06/4/2018 )DR(A
WITH HOR

LEAVE

FORWARDI DR(A
NG OF )



1330/
2018

1331/
2018

1332/
2018

1333/
2018

1334/
2018

1335/
2018

13/04/
2018

13/04/
2018

13/04/ 141919/2017/SC/XIV/XIII-

2018

13/04/
2018

13/04/ |36(1)/MISC/JUDICIAL/C

2018

13/04/
2018

76/2018/SC/ELM/XI11-B

1965/18/SC/XIV

B

4739/18/SC/XIV

ESTAT/ALLD/2016

NIL

KASH, PENSION
DEPUTY  PAPERS OF
REGISTRAR, MR.
CESTAT,  PRAMOD
MUMBAI  PURUSHOT

AM

BACHHAV,

SCD-II
ASSISTANT
REGISTRAR, CIVIL
SUPREME  APPEAL NO. |DR(J)
COURT OF 869 OF 2018
INDIA
ASSISTANT
REGISTRAR, CIVIL
SUPREME  APPEAL NO. DR())
COURT OF 3047 OF 2018
INDIA
ASSISTANT

CIVIL
REGISTRAR, | \obEAl NO. DR(A
SUPREME
oM 1215225 AND )
NN 473 OF 2018
ASSISTANT

CIVIL
REGISTRAR, |\ poe Al NO.
SUPREME  hor 2 11O DR())
COURTOF 202
INDIA

FORWARDI

NG OF THE

DECIDED
ROHIT CASES
KUMAR  REPRESENT
SHUKLA,  EDBYM/S |,
ASST. LAKSHMIK
REGISTRAR/ UMARAN
HOO AND

SRIDHARAN

LAW FIRM

REG.
DINESH SE'OFFER DR(A
ERABHAKA APPOINTME )

NT FOR THE



1336/
2018

1337/
2018

1338/
2018

1339/
2018

1340/
2018

1341/
2018

1342/
2018

13/04/
2018 NIL

13/04/
2018 NIL

16/04/
2018 NIL

16/04/
2018 NIL

16/04/
2018 NIL

17/04/ PF/CESTGAT/MUM/MT

2018 |S/263 DTD 11.4.2018

17/04/
2018 (NI

V.P.SENGOT

TUVEL,

ADVOCATE
J.K. GOLAY,

SPSTO
HON.

PRESIDENT

MS. DIKSHA

RAI, ADV,
SUPREME
COURT OF
INDIA

T

VISWAPRA

KASH,
DEPUTY

REGISTRAR,

CESTAT,
MUMBAI

RAJENDER
PRASAD,
A.O.

DR,
MUMBAI

MS. YAKSHI

J

CHAUHAN,

AR, DELHI

POST OF
MEMBER (J)
IN CESTAT
REG.

REG. W.P. DR(A
NO. 808/2018 )

FLIGHT
DETAILS OF DR(A
HON. )
PRESIDENT

CT

matter

process
SERVICE OF ed in
COPY IN PA Admn.
W.P. 205 OF apptt.
2018 of

Membe

rs file

REQUEST
FOR
SPECIAL
ROASTER
ON 18/4/2018
FOR PA
HEARING
OF PART
HEARD
APPEAL
E/1324-26/09

ONE DAY
CL FOR )D R(A
13/4/18 REG.

SUBMITTIN
G THE

COPIES OF
MARKSHEE PR(A
TINRIO08
MTS AT

MUMBAI

SELECTION

AS DY. DR(A
DIRECTOR(L )
AW) IN CCI



FORWARDI
NG OF TRF

1343/ 17/04/ 3(3)/PFISM/SPSIALLDI2 3% \ o, REQ.OF  DR(A
2018 2018 017 DTD 12.4.18 . SHOMEJIT )
MUKHERJEE
| SPS
COMPLIANC
E OF
CESTAT/OUTSOURCE/ CIRCULAR
;gig/ %/1%4/ MUM/2017/264 DTD I\DAFSMB A DTD7217 ;DR(A cT
10.4.18 REGARDING
WAGES
PAYMENT
AR Acco
1345/ |17/04/ 3(4)/MG/AR/CHD/2017- AR unt
2018 2018 ADMNDYD1L418 = ANDICA LTCCLAIM Ighy;
on
D.NO.
;gig/ %/1%4/ 37421/2017/SCIXIV/X1I1- 'SCI %‘?‘O'\'FOZ'OZ%& DR())
BDTD 3.4.18
1347/ [17/04] T527/2018/SEC-XVII | CANO. oo
2018 2018 DTD 4.4.18 3047 OF 2018
WEEKLY
ASSISTANT BE%PE/;TCH
1348/ 19/04/ |\ REGISTRAR, PRl DR(A COMP
2018 2018 CESTAT, ) UTER
T JUDICIAL
ORDERS
REG.
i ONE TIME
viswapra RELAXATIO
KASH N IN
1349/ 19/04/ |y cEsTAT/MUMIKM  DEPUTY  RECRUITME DR(A
2018 2018 NT RULE OF )
REGISTRAR,
CESTAT,  ASST.
" REGISTRAR
MUMBAI =0
T ONE TIME
VISWAPRA RELAXATIO
KASH, N IN

1350/ 19/04/

DR(A
2018 201 PF/CESTAT/MUMAKM DEPUTY  |RECRUITME

REGISTRAR, NT RULE OF )
CESTAT, ASST.
MUMBAI REGISTRAR



1351/
2018

1352/
2018

1353/
2018

1354/
2018

1355/
2018

1356/
2018

1357/
2018

19/04/
2018 NIL

19/04/

2018 PB-2/VM 5/2016-17

19/04/
2018 NIL

19/04/
2018 NIL

19/04/
2018 NIL

10/04/
2018 M-

10/04/
2018 M-

ANIL G.

SHAKKARW

AR,

MEMBER (T)

EXECUTIVE

ENGINEER
(E), CPWD

P.
VENKATA
SUBBA
RAQO, IRS,

NEW DELHI

T

VISWAPRA

KASH,
DEPUTY

REGISTRAR,

CESTAT,
MUMBAI

P.K. NEELA
REDDY, SR.
PS, CESTAT,
HYDERABA

D

D.M. MISRA,
MEMBER (J)

M.V.

REG.

APPLICATIO
N FOR

EARNED

LEAVE ~ PRA
FROM )
14/5/2018 TO
18.5.2018

TO PROVIDE
TECHNICAL
APPROVAL DR(A
FORTHE )
YEAR 2018-

19

INTIMATIO

N REG.
ASSUMPTIO

N OF DR(A
CHARGE AT )
HYDERABA

D REG.

CT

CERTIFICAT

E OF

TRANSFER DR(A
OF CHARGE )

OF SH. P.

DINESHA

FORWARDI
NG OF

LEAVE
APPLICATIO

N OF HON. PR(A
MEMBER (J)

SH. M. V.
RAVINDRA

N REG.

APPLICATIO

N FOR CL

ON 12, 13 ;DR(A
AND 16

APRIL

REG. DR(A

RAVINDRA JOINING )



1358/
2018

1359/
2018

1360/
2018

1361/
2018

1362/
2018

19/04/
2018 NIL

19/04/
2018 NIL

19/04/
2018

CESTAT/HYD/LB/2018

19/04/
2018 NIL

19/04/ |04/CESTAT/HYD/PF/PV

2018 |SR/18/13

N, MEMBER
()

T.
VISWAPRA
KASH,
DEPUTY
REGISTRAR,
CESTAT,
MUMBAI

M.K.
JAISWAL,
UNDER
SECRETARY
(IFU-111)

KRIPA
SHANKAR,
ASST.
REGISTRAR,
CESTAT,
HYDERABA
D

DR,
MUMBAI

KRIPA
SHANKER,

REPORT

CERTIFICAT
E OF

ASSUMPTIO

N OF DR(A
CHARGE OF )

SH. S.K.
MOHANTY,
MEMBER (J)

DEMAND

NO. 33,

DEPT. OF
REVENUE-
SAVINGS & |Acco
EXCESSES- unt
FURNISHIN Secti
G OF on
ACTUAL
EXPENDITU

RE OF THE

FY 2017-18

CONSTITUTI
ON OF
LARGER
BENCH IN
THE CASE
OF M/S
CHAITANYA
EDUCATION
AL PA
COMMITTEE
VIS CCE &
ST GUNTUR
IN APPEAL
NOS. ST/2896
& 2082/2012
REG.

REQ. FOR
CONSTITUTI |,
ONOF SPL.
BENCH

FORWARDI DR(A
NG OF )



1363/
2018

1364/
2018

1365/
2018

1366/
2018

1367/
2018

1368/
2018

19/04/
2018

19/04/
2018

19/04/
2018

19/04/
2018

19/04/ 2736/2018/SC/ELM/XII1-

2018

19/04/ |2736/2018/SC/ELM/XI1I1-

2018

NIL

AJ12026/9/2017-
AD.IC(CESTAT)

D-6(2)/WEEKLY STT. -

SPS/PA/CHE/2014-
VOLIII

297/16/SC/XVII

B

B

ASSISTANT
REGISTRAR,
CESTAT,
HYDERABA
D

SH. ASHOK
JINDAL,
MEMBER (J)

S.
BHOWMICK
, UNDER
SECRETARY
TO THE
GOVT. OF
INDIA

K.S.
RAMESH,
HOO,
CESTAT,
CHENNAI

ASSISTANT
REGISTRAR,
SUPREME
COURT OF
INDIA

ASSISTANT
REGISTRAR,
SUPREME
COURT OF
INDIA

ASSISTANT
REGISTRAR,
SUPREME

CERTIFICAT
E OF
ASSUMPTIO
N OF
CHARGES
IN R/O HON.
SH. P.
VENKATA
SUBBA RAO,
MEMBER (T)
REG.

REG.
STATION  DR(A
LEAVE )
PERMISSION

OFFICE

ORDER REG.
APPOINTME )D R(A
NT OF

MEMBER (J)

FORWARDI
NG WEEKLY
STATEMENT
SHOWING
NUMBER OF
PAGES )
TYPED BY
SPS/STENO-
REG.

CIVIL
APPEAL NO.
885-900 OF
2013

DR()

CIVIL
APPEAL NO. DR(J)
2250 OF 2018

CIVIL
APPEAL NO. DR(J)
2250 OF 2018

DR(A |COMP



1369/ 19/04/
2018 2018

1370/ 19/04/
2018 2018

1371/ |19/04/
2018 2018

D-11/441/2/2016

NIL

NIL

COURT OF
INDIA

PROTOCOL-
I1 SECTION,
MINISTRY
OF
EXTERNAL
AFFAIRS

SURAKSHA
FLEXO
PACK PVT.
LTD. UNIT-I

SURAKSHA
FLEXO
PACK PVT.
LTD. UNIT-I

APPEAL
ISSUED TO

THE

EMBASSY

OF THE

UNITED
STATESOF .
AMERICA IN | 2%/
NEW DELHI, | (28
IN THE

MATTER OF '
M/S JINDAL
STAINLESS
HISAR LTD.

VS UNION

OF INDIA &
OTHERS

REGULAR
HEARING
NOTICE IN

THE

MATTER OF
APPEAL NO.
E/50804/2018 AR/E
-EX(DB), Xxcise
E/50797/2018
-EX(DB)

FILED M/S
SURAKSHA
FLEXO PVT.

LTD AJMER

REGULAR
HEARING

NOTICE IN

THE

MATTER OF
APPEAL NO. AR/E
E/50804/2018 'xcise
-EX(DB),
E/50797/2018
-EX(DB)

FILED M/S
SURAKSHA



1372/
2018

1373/
2018

1374/
2018

1375/
2018

1376/
2018

1377/
2018

1378/
2018

19/04/
2018 NIL

20/04/
2018 NIL

20/04/
2018 NIL

23/04/
2018 (NI

23/04/
2018 M-

23/04/
2018 M-

23104/
2018 -

MS.
ARCHANA
WADHWA
AND SH.
S.K.

MOHANTY,
MEMBER(J)

K.S.
RAMESH,
HOO,
CHENNAI

SH.C.J.
MATHEW,
M(T),
MUMBAI

MADHU
MOHAN

DAMODHA
R, MEMBER

(M

SH. P.
DINESHA

SHRADDHA

MISHRA,
STENO
GR.1I

SH. ASHOK

JINDAL,

MEMBER (J)

FLEXO PVT.
LTD AIMER

REG. TOUR
REQUEST PA
TO DELHI

PERMISSION
FOR FOR
LISTING
CASES
BEFORE
ONE BENCH

PERMISSION
FOR
PRONOUNC A
EMENT

APPLICATIO
N FOR

STATION )D R(A
LEAVE
PERMISSION

REPORTING
TO DUTY-
MEMBER-
JubiciaL  PRA
AT MUMBAI )
BENCH OF
CESTAT

REGARDING
JOINING

REPORT
ALONGWIT DR(A
HEL FOR 02 )
DAYS FROM

17TO 18

APRIL, 2018

REQUEST

FOR ONE

DAY )D R(A
CASUAL

LEAVE

PA



1379/ 23/04/
2018 2018

1380/ 23/04/

NIL

12026/9/2017-

2018 2018 AD.IC(CESTAT)

1381/ 23/04/
2018 2018

1382/ 23/04/
2018 2018

HMWSSB/CGM(E)/PCCI
[I/REV. FUN/2018-
19/117

18(1)/MISC/CESTAT/AL
D/2015-PART II

SH. P.
VENKATA
SUBBA
RAO,
MEMBER (T)

S.
BHOWMICK
, UNDER
SECRETARY
TO THE
GOVT. OF
INDIA

CHIEF
GENERAL
MANAGER
(E),
REVENUE
CIRCLE

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTRAR/
HOO

CERTIFICAT
E OF
ASSUMPTIO
N OF
CHARGE

OFFICE

ORDER REG.

POSTING OF
MEMBERS

()

HMWS&SB-
UFW
DIVISION-
RENEWAL
OF LEASE
AGREEMEN
T WITH THE
CESTAT-
REQUEST
TO ENTER
INTO A
LEASE
AGREEMEN
T FOR
PAYMENT
OF RENT @
RS. 55.00/-
PER SFT
WITH RS. 4/-
PER SFT
TOWARDS
MAINTENA
NCE
CHARGES

REQUEST
FOR OFFICE
SPACE IN
GPOA
BUILDING
AT 34-A MG
MARG,
ALLAHABA
D REG.

DR(A
)

DR(A

DR(A

DR(A



1383/ 23/04/

2018 2018

1384/ 23/04/

2018 2018

1385/ |23/04/

2018 2018

1386/ |23/04/

2018 2018

NIL

ST/5-3/2017

NIL

NIL

FORWARDI

NG OF
P.K.NEELA LEAVE
REDDY, SR. APPLICATIO o\
PS. CESTAT, N OF HON.
HYDERABA MEMBER (J)
D SH. MLV.
RAVINDRA
N, REG.
OFFER OF
APPOINTME
ASST. NT IN R.O.
DIRECTOR( 'SH.
STAFF),  PARVEEN
OFFICE OF KUMAR
CHIEF KATARIA DPRA
POSTMASTE FORTHE |
R GENERAL, POST OF
ODISHA  STENO. GR.
CIRCLE N
CESTAT
REG.
REQUEST
FOR
SPECIAL
ROASTER
FOR
24142018
T, FOR
VISWAPRA HEARING
KASH, PART
DEPUTY  HEARD PA
REGISTRAR, APPEALS
CESTAT,  [E/357/09 &
MUMBAI  [E/85606/16
BEFORE
HON. SH.
RAMESH
NAIR AND
HON. SH.
RAJU
REG.
SH. C.J.
MATHEW, gELAY'NG PA

MEMBER (T) VARIOUS



1387/
2018

1388/
2018

1389/
2018

1390/
2018

1391/
2018

23/04/
2018

23/04/
2018

23/04/
2018

23/04/
2018

23/04/
2018

NIL

AD/0102/DJ

NIL

NIL

NIL

SH. P.
DINESHA,
MEMBER (J)

AMIT
DAGAR,
SECTION
OFFICER
(ADM) FOR
DIRECTOR
GENERAL

RAJENDER
PRASAD,
A.O.

MS. YAKSHI
J.
CHAUHAN,
ASST.
REGISTRAR

SH. M.V.
RAVINDRA
N, MEMBER
(J), CESTAT,
HYDERABA

ORDERS
ASSIGNED

AVAILMENT
OF CASUAL
LEAVE FOR

TWO DAYS

ON 26TH

AND 27TH  DR(A
APRIL, 2018 )
AND

STATION

LEAVE
PERMISSION

REG.

FORWARDI
NG OF
MEDICAL
CERTIFICAT
E AND
POLICE DR(A
VERIFICATI )
ON REPORT
OF MS.
DOROTHY
JOSEPH,
S/1955

REG.
JOINING

REPORT
ALONGWIT DR(A
HEL )
APPLICATIO

N FOR 02

DAYS

INFO. AND
PERMISSION

TO LEAVE ;DR(A
HEADQUAR

TER REG.

REG.
JOINING )DR(A
REPORT



1392/
2018

1393/
2018

1394/
2018

1395/
2018

1396/
2018

1397/
2018

1398/

23/04/
2018 (NI

23/04/
2018 NIL

23/04/
2018 (NI

23/04/ CESTAT/ADMN/TRANS
2018 PORT/2004

38(1)/ACR
23/04/ |~ S RRS/CESTAT/ALLDY

2018 o016

38(1)/ACR
23104/ |~ S B RS/CESTAT/ALLD/

2018 2016

23/04/ |373/18/SC/XVII

D

YAKSHI J.
CHAUHAN,
ASST.
REGISTRAR

TEJO SHRI,
NEW DELHI

SUDHAKAR
AN. A, SPS
TO
MEMBER (T)

DEPUTY
REGISTRAR,
HOO,
CESTAT,
MUMBAI

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTRAR/
HOO

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTRAR/
HOO

ASSISTANT

APPLICATIO
N FOR 01 ;DR(A
DAY CL

REQUEST
FOR
POSTING AT )DR(A
CESTAT,

NEW DELHI

APPLICATIO

N FOR

LEAVE IN
R/IOSHRI  DR(A
C.J. )
MATHEW,

HON.

MEMBER (T)

CONDEMNA
TION OF
OLD AND
UNUSED
VEHILE
BEARING
REGISTRATI DR(A
ON NO. M.H. )
01-BA-681,

NAME OF
VEHICLE-
AMBASSAD

OR CLASSIC

FORWARDI
NG OF APAR
FOR THE )D R(A
YEAR 2017-

18 REG.

FORWARDI
NG OF APAR

FOR THE )D R(A
YEAR 2017-

18 REG,

CIVIL DR(J)



2018

1399/
2018

1400/
2018

1401/
2018

1402/
2018

1403/
2018

2018

23/04/
2018 21546/17/SC/XVII

23/04/ CIC/PENALTY/2018/CR-
2018 2/000227/154

23/04/ CIC/PENALTY/2018/CR-
2018 |2/000245/152

23/04/ CIC/PENALTY/2018/CR-
2018 |2/000367/153

23/04/ CIC/PENALTY/2018/CR-
2018 |2/000195/149

REGISTRAR,
SUPREME
COURT OF
INDIA

ASSISTANT
REGISTRAR,
SUPREME
COURT OF
INDIA

DY.
REGISTRAR,
CENTRAL
INFORMATI
ON
COMMISSIO
N

DY.
REGISTRAR,
CENTRAL
INFORMATI
ON
COMMISSIO
N

DY.
REGISTRAR,
CENTRAL
INFORMATI
ON
COMMISSIO
N

DY.
REGISTRAR,
CENTRAL
INFORMATI
ON

APPEAL DY.
NO. 35811 &
35810 OF
2017

CIVIL
APPEAL NO.
10675 OF
2017

INPOSITION
OF
PENALTY
U/S OF RTI
ACT/RECOV
ERY
THEREOF IN
CASE NO.
CIC/SS/C/201
2/000227

IMPOSITION
OF
PENALTY
U/S 20(1) OF
RTI ACT-
RECOVERY
THEREOF IN
CASE NO.
CIC/SS/C/201
2/000245

IMPOSITION
OF
PENALTY
U/S 20(1) OF
RTI ACT-
RECOVERY
THEREOF IN
CASE NO.
CIC/SS/C/201
2/000367

IMPOSITION
OF
PENALTY
U/S 20(1) OF
RTI

DR(J)

Acco
unt
Secti
on

Acco
unt
Secti
on

Acco
unt
Secti
on

Acco
unt
Secti
on



1404/
2018

1405/
2018

1406/
2018

1407/
2018

1408/
2018

1409/

23/04/ CIC/PENALTY/2018/CR-
2018 |2/000244/151

23/04/ CIC/PENALTY/2018/CR-
2018 |2/000244/151

23/04/ | 23/RETIREMENT/CEST
2018 |AT/KOL/2018

23/04/ [E.30011/2/2018-HINDI-4-

2018 DOR

23/04/ E.12016/1/2018-HINDI-4

2018 DOR

23/04/ |E.11022/1/2013 -

COMMISSIO
N

DY.
REGISTRAR,
CENTRAL
INFORMATI
ON
COMMISSIO
N

DY.
REGISTRAR,
CENTRAL
INFORMATI
ON
COMMISSIO
N

DEP.
REGISTRAR,
CESTAT,
KOLKATA

DR. SATISH
CHANDRA,
JT.
DIRECTOR
(O.L)

DR. SATISH
CHANDRA,
JT.
DIRECTOR
(O.L)

DR. SATISH

ACT/RECOV
ERY
THEREOF IN
CASE NO.
CIC/SS/C/201
2/000195

IMPOSITION
OF
PENALTY
U/S 20(1) OF
RTI ACT-
RECOVERY
THEREOF IN
CASE NO.
CIC/SS/C/201
2/000244

IMPOSITION
OF
PENALTY
U/S 20(1) OF
RTI ACT-
RECOVERY
THEREOF IN
CASE NO.
CIC/SS/C/201
2/000244

FORWARDI
NG OF
SERVICE
BOOK OF
SHRI KANU
BANERJEE,
SPS

REG.
QUARTERL
Y REPORT
OF HINDI

REG. WORK
IN HINDI

REG. DOING

Acco
unt
Secti
on

Acco
unt
Secti
on

DR(A

N—r

DR(A

DR(A

DR(A



2018

1410/
2018

1411/
2018

1412/
2018

1413/
2018

1414/
2018

2018 |AD(HINDI-4)

23/04/
2018 M-

23/04/
2018 M-

23/04/ CESTAT/AHD/PER/44/2

2018 013/128

23/04/
2018

PF/1311-C/ADM-1/3792

23/04/
2018

PF/1311-C/ADM-1/3792

CHANDRA,
JT.
DIRECTOR
(O.L.)

T.
VISWAPRA
KASH,
DEPUTY
REGISTRAR,
CESTAT,
MUMBAI

T.
VISWAPRA
KASH,
DEPUTY
REGISTRAR,
CESTAT,
MUMBAI

UMA
SHANKAR
VERMA,
ASSISTANT
REGISTRAR,
CESTAT,
AHMEDABA
D

DIRECTOR
OF MINES
SAFETY
(SD)

DIRECTOR
OF MINES
SAFETY
(SD)

OF )
OFFICIAL
WORKS IN
HINDI

CERTIFICAT
E OF

TRANSFER

OF CHARGE PR(A
OFSH.P. )
DINESHAM
EMBER (J)

CERTIFICAT

E OF

ASSUMPTIO

N OF DR(A
CHARGE OF )

SH. S.K.
MOHANTY,
MEMBER (J)

FOR
EXTENDING

THE PERIOD

OF

CONTRACT

IN R/O SHRI PRA
K.K. )
KUMARASW

AMI.

STENO-

REG.

OFFER OF
APPOINTME

NT IN R/O

MS. DIKSHA
SINGH FOR DR(A
THE POST )
OFSTENO

GR. 11 IN

CESTAT

REG.

OFFER OF
APPOINTME DR(A
NTINR/O )

MS. DIKSHA



1415/ 23/04/ 04/CESTAT/HYD/PF/PV

2018 2018

1416/ 23/04/
2018 2018

1417/ 23/04/
2018 2018

1418/ |23/04/
2018 2018

SR/18

NIL

NIL

8212/2018/ELM/XIII

KRIPA
SHANKER,
ASSISTANT
REGISTRAR,
CESTAT,
HYDERABA
D

V.K. SINHA,
SPS,
CESTAT,
MUMBAI

NIMROD
CHRISTY,
SECTION
OFFICER(PR
OTOCOL),
GENERAL
ADMINISTR
ATION
DEPT.

ASSISTANT
REGISTRAR,
SUPREME
COURT OF
INDIA

SINGH FOR
THE POST
OFSTENO
GR.II'IN
CESTAT
REG.

FORWARDI
NG OF
CERTIFICAT

E OF

ASSUMPTIO

N OF

CHARGES PR(A
IN R/O HON.

SH. P.

VENKATA

SUBBA RAO,
MEMBER (T)

REG.

REQUEST
TO REVIEW

THE ORDER
ISSUED

VIDE F.NO.
23(32)/D-G | DR(A
AUDIT/CEST )
AT/2012-

ADMN

DATED

19/04/2018

REG.

REG.
PROTOCOL |DR(A
OFHON. )
PRESIDENT

CT

CIVIL
APPEAL NO. DR(J)
3052 OF 2018



ASSISTANT

REGISTRAR, CIVIL
%ﬁg/ 23/1%4/ 6183/2018/SEC. ELM  'SUPREME APPEAL NO. DR())
COURT OF  3364/2018
INDIA
ASSISTANT CIVIL
REGISTRAR, APPEAL NO.
;gig/ 58/1%4/ 2258/18/SC/IXIV SUPREME 18271832  |DR(J)
COURT OF |AND 1875 OF
INDIA 2018
INDIAN
COFFEE
WORKERS APPLICATIO
co- N FOR
;gi;’ 53/1%4/ NIL OPERATIVE SERVICE  DR())
SOCIETY  |CERTIFICAT
LTD, ES
JABALPUR(
M.P)
JOINING
REPORT
RAKESH  ALONGWIT
;gig’ 53’1%4/ NIL KUMAR,  H MEDICAL )DR(A
MTS LEAVE
APPLICATIO
N
REQUEST
FOR ISSUE
1423/ 24104/ |\ AR, OFROSTER |,
2018 2018 MUMBAI  FOR SPL
CONSTITUTI
ON
1424/ 241041 || EQX’;&%RA 12DAY CL. |\
2018 2018 ' ON24.4.18
A.O
SH. S.K.
1425/ 24104/ CESTAT/MUM/SKM/201 MOHANTY, IREVISION 5y 0
2018 2018 8 DTD. 23.4.18 M), OFPAY )
234, CESTAT,  [FIXATION
MUMBAI
AR LEAVE
1426/ 24104/ 2(3)/P.F/RKSICESTAT/ %%\~ APPLICATIO DR(A
2018 2018 ALLD-2017 DTD24.418 NOFSH. )

ROHIT



1427/
2018

1428/
2018

1429/
2018

1430/
2018

1431/
2018

1432/
2018

1433/
2018

1434/
2018

1435/
2018

24/04/
2018 NIL

24/04/
2018 NIL

24/04/
2018 NIL

24/04/
2018 NIL

24/04/
2018 NIL

24/04/ D.NO. 20333/17/SC/XVII

2018 DTD 13.4.18

24/04/ \D.NO. 747/06/SC/XVII

2018 DTD11.4.18

24/04/
2018 NIL

C.NO.

25/04/ I\V/(16)/810/NARAIN
2018 DASS/REV/GST/EAST/1

7DTD 23.4.18

SH. ANIL
CHOUDHAR
Y, M(J),
ALLAHAB
AD

SH. P.
DINESHA,
M(Q),
MUMBAI

SPS TO SH.
CJ.
MATHEW,
M(T),
MUMBAI

SH. RAHUL
KUMAR
KANOJIA

SH. ASHOK
JINDAL,
M(J),
CHANDIGA
RH

SCI

SCI

SH. C.J.
MATHEW,
M(T),
MUMBAI

COMMISSIO
NER, GST,
DELHI

KUMAR

SHUKLA, AR

E.L. FOR
1.5.18

C.L. FOR
26/4 AND
27/4/18

E.L. FROM
13.6.18 TO
6.7.18

REQUEST
FOR
INCREASE
IN
WASHING
RATES

ONE DAY
C.L.ON
20.4.18

C.A. NO.

DR(A
)

DR(A

DR(A

DR(A

CT

DR(A

10607-608 OF DR(J)

2017
C.A. NO.

1067 OF 2018
PERMISSION

FOR

PRONOUNC

EMENT

REQUEST
FOR

CERTIFIED

COPY OF

ORDER FO

ST/55721-
22/2017

DR(J)

PA

DR(J)



1436/
2018

1437/
2018

1438/
2018

1439/
2018

1440/
2018

1441/
2018

1442/
2018

1443/
2018

1444/
2018

1445/
2018

25/04/
2018

25/04/
2018

25/04/
2018

25/04/
2018

25/04/
2018

25/04/
2018

25/04/
2018

25/04/
2018

25/04/
2018

25/04/
2018

C.NO.
I\V(16)/811/VIMLA
ROLLING/REV/GST/EA
ST/17 DTD 23.4.18

C.NO. IV(16)/701/1 B
METAL/REV/GST/EAST
/17 DTD 23.4.18

DFD/14/GOI/SJBO/45
DTD 20.4.18

DEL/P/6996900010/2019
DTD 2.4.18

DEL/P/6996900334 DTD
9.4.18

A.19011/12/2016-AD.1C
DTD 17.4.18

A.50050/49/2018-AD.1C
DTD 18.4.18

C.18017/3/2018-AD.1C
DTD 12.4.18

NIL

NIL

COMMISSIO
NER, GST,
DELHI

COMMISSIO
NER, GST,
DELHI

AIR INDIA

AIR INDIA

AIR INDIA

UNDER
SECRETARY
, AD.1C,

UNDER
SECRETARY
, AD.1C,

UNDER
SECRETARY
, AD.1C,

SH. L.P.
PANT, SPS

SH.
MAHESH

REQUEST
FOR
CERTIFIED
COPY OF
ORDER FO
50654/2018-
SM

REQUEST
FOR
CERTIFIED
COPY OF
ORDER FO
58578/17-SM

SETTLEMEN
T OF DR(A

INVOICE )
DR(A
)
DR(A
)

AR/S

AR/S
M

CT

INVOICE CT

INVOICE CT

PERMISSION

TO AVAIL

LTCIN DR(A
RESPECT OF )
WIFE OF
PRESIDENT

REQ. FOR
APPROVAL
OF
ACQUIRING
ADDITIONA PRA
L OFFICE )
SPACE IN
BANGALOR

E

0.A. NO.
350/24/2018 |DR(A
BY SH.S.K. )
VERMA

E.L. 26- DR(A
27/4/2018 )

NON DR(A
RECEIPT OF )



1446/
2018

1447/
2018

1448/
2018

1449/
2018

1450/
2018

1451/
2018

1452/
2018

25/04/ 3B(LVACR

2018 155016

CORRES/CESTATI/ALL

25/04/
2018 (NI

25/04/
2018 NIL

26/04/
2018 NIL

26/04/
2018 M-

26/04/
2018 NIL

27/04/
2018 (NI

KUMAR,
SPS,
CHANDIGA
RH

AR,
ALLAHABA
D

AR,
BANGALOR
E

SH. A.
MOHAN
KUMAR,
REGISTRAR

ANKIT
KUMAR
RATHAUR,
LDC,
CESTAT,
HYDERABA
D

SUNIL
KUMAR,
T.O.

VICKY, S/O
LATE
SIYARAM

MS.
TEJOSHRI

COMPUTER
ADVANCE

ACR OF SH.
ARVIND DR(A
KUMAR, )
STENO-III

LIST OF

CASES OF
LAKSHMIK |PA
UMARAN &
SRIDHARAN

3 DAYS
COMMUTED )DR(A
LEAVE

REQUEST

TO ACCEPT
RESIGNATI

ON AND DR(A
ISSUING )
RELIEVING
ORDER

WITH NOC

JOINING
REPORT

WITH EL )D R(A
APPLICATIO

N

REQUEST
FOR
APPOINTME
NT ON DR(A
COMPASSIO
NATE

GROUND

JOINING
REPORT TO
THEPOST DR(A
OF )
STENOGRAP

HER GR. Il



1453/
2018

1454/
2018

1455/
2018

1456/
2018

1457/
2018

1458/
2018

1459/
2018

27/04/
2018 NIL

27/04/
2018 NIL

27/04/
2018 (NI

27/04/
2018 (NI

27/04/
2018 NIL

27/04/ 2(3)/PF/RKS/CESTAT/A
2018 |LLD/2017

27104/
2018 -

REQUEST

ARCHANA |Z 0 DR(A
WADHWA,
MEMBER() TRANSFER )
TO DELHI
SH. M. V. ?CI)EIGN.ING
RAVINDRA oo b2
N, MEMBER DR(A
AFTER
(1), CESTAT, ‘avaiLing )
HYDERABA
5 02 DAYS
HPL
DEVENDER | APPLICATIO |0\
SINGH, N FOR ONE
MEMBER (T) DAY EL )
DEVENDER REQUEST
FOR DR(A
(M) L eave
APPLICATIO
SH. S.K. N FOR
MOHANTY, HEADQUAR PR(A
MEMBER()) TER LEAVE
PERMISSION
FORWARDI
NG OF
ROHIT LEAVE
KUMAR APPLICATIO
SHUKLA, N INR/OSH. DR(A
ASST. ROHITKR. )
REGISTRAR/ |SHUKLA,
HOO ASST.
REGISTRAR
REG.
MAIL REG.
SANGEETA VISIT TO
MALHOTRA DUBAI DR(A
,COURT  DURING )
MASTER  LEAVE

PERIOD



